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Shri S. M. Banerjee: May I know 
whether the Government's decision 
to establish a factory at Avadi is final 
and whether any action has been 
taken to set up this factory there? 

Shri Raghuramaiah: It is our hope 
that it wuuld be possible to have this 
also done at Avadi and we are exa-
mining it in that light. 

~ lIihm: <mI" ""('qT : ~ ;;tl'RT 

~ ~ f'f. q:;rn ~ ~  'flIT ~  
~ ~ ~ 'l1T i'/i" <R"f.t ~ om: if ClTif'if,(f 
~  miT ~ ? 

Shri Raghuramaiah: I have already 
.submitted that we have since receiv-
ed an offer frum Vickers Armstorng, 
UK, for the development of a light 
tank. 

Indian Envoy In Pekilll' 

+ 

r Dr. L. M. Slnghvt: 
Shri Prakash Vir Shastri: 

-266. ~ 
I 

Shri S. N. Chaturvedi: 
Shri Mohan Swarup 
Shri Bishanchander Seth: 

l Shri B. P. Yadava: 
Shri Dhaon: 

Will the Prime Minister be pleased 
to state: . 

(a) whether it is a facl that the new 
Indian Envoy to China was not recei-
ved at the Peking airport by any 
Chinese officials; 

(b) if so. how far it constituted a 
~  of diplomatic practice 

and usage: 

(c) whether any protest has been 
made by Government in that regard; 
and 

(d) the Indian practice in regard 
to receiving the Chinese Envoys? 

The Minister of State In tbe Minis-
try 01 External Aftalnl (Shrimati 
Lakshml Menon): (a) Yes, Sir. It is a 
1act that the Indian Charge d' Affairs 

2182 (Ai) LSD-2. 

to China, was Dot received OD m. 
arrival at the Peking airport by anT 
Chinese official. 

(b) The First Secretary of the 
Indian Embassy was informed by the 
Chinese Foreign Office, even before 
the <,rival of the Indian Charge 
d'Aff2ires at Peking, that it was only 
when a Charge'd Affairs arrived at 
Peking to open a new diplomatic mia-
sion in Peking that he ~ received 
In view of this advance information, 
there was no contravention of diplo-
matic practice or usage. 

(c) Does not anse. 

(d) The Indian practice is to receive 
all Amba,sadors, High Commissioners 
on first arrival. 

Dr. L. M. Singhvi: In view of the 
fact that the Chinese had intended it. 
at any' rate, to be a calculated affront 
to our country, why does ~ Govern-
ment stilI not ask the diplomatic 
representatives whether in China or 
in Egypt not to respond to their re.-
ceptions or banquets to the Chinese 
Premier in his honour or given by 
him and why have they allowed our 

~ to attend such ban-
quets and receptions in honour of !he 
Chinese Premier or given by the 
Chinese Premier? 

Mr. Deputy-Speaker: It ~ a sugges-
tion for action. 

Dr. L. M. Slnghvl: This arises from 
this question. 

Some Hon. Members Tose-

Mr. Deputy-Speaker: Order, order. 
Three hon. Members are standing at 
a time and putting questions. 

Sbri Natb Pai: By all stretch of 
imagination, I fail to understand how 
a question "why were they allowed" 
becomes a suggestion for acti.:m .. 
(InteTTUption) . 

Dr. L. M. Singbvl: We want to kno .... 
the reasons. 
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'Shrlmati Lakshmi Menon: As far 

as this question is concerned, we are 
I8tisfied with the explanation given. 

Shrl Ruga: Why are you satisfied? 

Shri Nath Pal: How are you satis-
led? 

ShrlmatJ Lakshmi Menon: Now hon. 
Members are raising other questions. 
This question is about the reception 
to our Charge d'Affaires when he rea-
ched Peking. The question was whe-
ther any discourtesy was meant. I 
have pointed out that even before his 
arrival the Chinese foreign office had 
informed that it is not a practice 
there. 

Dr. L. M. Singhvl: Sir, my question 
has not been answered. I rise to a 
point of order and I request you to 
give us protection when our questions 
are not answered. I have asked for 
the reasons which impelle1 the Gov-
ernmnnt to permit its diplomatic re-
~ ~  to attend rec('ptions and 
banquets in honour of th(' Chinese 
Premier in spite of this and other 
afl'ronts? 

Mr. Deputy-Speaker: T!1at is why 
I said that it is a suggestiofl for action 
because the question does not arise 
out of this. 

Dr. L. M. Singhvi: My submission 
is that it would be a suggestion for 
action onlv if it relates to the future. 
What I ari-t referring to relbtcs to the 
past events. Therefore, it is not a 
suggestion for action. We want to 
know the reasons which impelled the 
Government to permit 'its diplomatic 
representatives to accord such honour 
by ;oining the reception and ban-
quets given to the Chinese Premier. 

Shrimati Lakshml Menon: Hon. 
Members might know tha+ the ban-
quets given by the Chinese Premier 
'on his tours have not been attended 
by Indian diplomats. 

Dr. L. M. SlnghT1: We could not 
quite follow. 

Shrimati Lakshmi MeRon: Only 
when the host country gave banquets 
our diplomats were there. 

Shri Hari Vishnu Kamath: Our 
diplomat attended a banquet in 
Peking last year when they celebra-
ted the Sino-Pakistan assault and 
occu):3tion . . . 

Mr. Deputy-Speaker: Order, order. 

Shri Hem Barna: Is it not a fact 
that on a previous occasiun the han. 
Prime Minister himself admitted on 
the floor of this House that a certain 
diplomatic Indian personnel at Peking 
attended the banquet given by China 
to Pakistan in order to celebrate their 
victory of the Chinese mission? 

Shrimatl Lakshmi Menon: have 
given the latest position. 

Shri Harl Vishnu Kamath: Does the 
Government hope that by displaying 
~  asinine patience and bovine 
gentleness towards the C!1inese they 
will be able to induce a change of 
heart in the Chinese Government or 
what else? 

The Prime Minister and Minister 
of External Affairs and Minister of 
Atomic Energy (Shri Jawaharbl 
Nehru): The Government does not 
agree that by using stronlol langua.ge 
you C2n change the situation. The 
i'resent situation . 

Shrl Hari Vishnu Kamath: This is 
not strong language. Your policy ia 
wpak. supine. 

Shri Jawaharlal Nehru: It is strong 
lanp:uage; the hon. Member may 
consider it very moderate from his 
own point of view. The present posi-
tion is, where Mr. Chou En-Iai went 
and the country which he visited gave 
some kind of a dinner or somethinlr 
for him our representatives were al-
lowed to attend them, but where the 
Chinese Embassy gave it they were 
not allowed to attend. That is th& 
correct position. 
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Shrl RanIa: Anyhow, we are glad. 
that you have adopted this attitude. 

Sbrl lawabarlal Nebru: The hon. 
Member was saying about asinine 
patience .. 

Sbri Bari Vishnu Kamatb: And 
bovine gentleness. 

Sbri Jawabarlal Nehru: There is 
DO g.::ntleness or hardness; it is the 
diplomatic procedure. 

Sbrt Hart Vishnu Kamatb: No 
reciprocity at all? 

Dr. L. M. Sing-hvi: I would like to 
know whether in the past there was 
any occasion when the Peking Envoy 
arrived in India and he was not recei-
ved by Indians at the airport? I would 
like to know whether there is any 
similar instance. This refers specifi-
cally to reciprocity, which is part 01 
my question. 

Sbrimati Laksbmi Menon: I have 
already said in reply to part (d) of 
the question that the Indian practice ~ 
to receive all ambassadors and high 
commissioners on first arrival. 

Dr. L. M. Slnghvi: Why is there no 
reciprocity? Then the hon. Minister 
should answer why things are not 
done on the basis of reciprocity? . 

Shri Jawaharlal Nehru: On what 
previous arrival is he referring to? 
What is the reciprocity here? I do 
aot see any reciprocity involved. 

Shrt Ranp: May I suggest, Sir, 
that the Prime Minister may be good 
enough to sit and answer? 

lilT ~ ~  ~~ 11
~ ~ ~ ~ 

~  q"{ 1 ~ ~  .f N;lffi 
;;@ f'fo'lIT, 'm ~ 'llT":i'f m:<f;l, ~ 

~~ ~~ ~ ~~ 
~ 'fI1i rn if '[{T W'f'IT crw ;r@ ~ ; 
~ ~  qT 1f!IT ~ ~ 1  if ~ 

~ if ;ft;r m:<ii'i"{ 'Ii1' ~ <W 

~ ~~ ? 

sr'fTOf 1;.1(T, ~ ~  ""I'T ~  
If't-mu ~ (IItT .... ~ ~  ~~  
~ ~~~~  I ~~~ 
lIT¥ ~  ~  <ilf ~ <mf fO!liT ;:r@ ~ I 

Sbrt Nath Pai: Is this deliberate 
soft-pedalling and, I think, white-
washing of a calculated affront on the 
part of the Chinese, a part of the neW 
change in the policy of the Govern-
ment of India as was reflected in the 
speech of the Minister without port-
folio, particularly when taken against 
the background of the latest Chinese 
position vis-a_vis Kashmir and admit 
ted concentration of their forces on ('ur 
border, as admitted by the Minister 
of Defence? 

Mr. Deputy-Speaker: This is no 
question, this is only an inference. 

Shri 'Nath Pai: Sir, this is a very 
important question. I shall repeat it. 
Is this deliberate white-washing of 
the calculated affront of the Chinese 
-because the Charge d'Affaires is the 
only representative of the people of 
India in the absence of an Ambassa-
dor-by the Government of India in 
keeping with the ~  departure 
of the policy of the Government of 
India vis_a-vi .• the Chinese as was 

~  in the statement made by 
Shri Shastri while he was replying to 
the debate on the President's Address? 

Sbri Jawaharlal Nehru: The hon. 
Member has made so many insinua-
tions and allusions. 

Mr. Deputy-Speaker: He has pre-
sumed so many things. 

Sbri Jawaharlal Nehru: We do not 
consider this a calculated affront in 
view of the explanation given previ-
ously to our Embassy there. As ~  

some reference to what my colleague, 
the Minister without Portfolio said 
the other day, I would suggest the 
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hal}. Member reading it carefully be-
cause what he said was exactly right, 
it represents our position and has re-
presented our 'p03ition. There is 
nothing new in it. 

Shri Nath Pai: There is no depar-
ture from our policy? 

>..:fT ~~  ~ : ~ f'Pfr ~ it 
~ ~ ~ 5Tfcr CfT7 CfT7 ~ 
~ ;;mIT ~ crT ~~ ~ 1ffii1 

~  <f;T 'flIT ~ Cf 'lTf<'nfr ~ ~ ? 

>..:fT ~~ ~ ~~ : 'l;fOf it ~ 
'flIT ~ "{ ~ ~ ~ ~ om: CfT7 

mmrr;r ~ f'11'IT lJ'!IT ~ m<: w ~ 
If<: ~  ~ ~ lJ'!IT ~ I 

Dr. Sarojini Mahishi: May I know 
whether the First Secretary or the 
Charge d'Affaires of the Indian Em-
bassy thinks that the explanation 
given by the Chinese Government ia 
satisfactory and whether they also 
think that this practice is consistent-
ly pursued by the Chinese with refer-
ence to al1 the diplomatic officers of 
other countries in Peking? 

Shrimati Lakshmi Menon: That is 
.0. 

Berubari 

+ 
- Shri S. M. Banerjee: 

·ZII'7. 1· Shri 
Shri 
Shri 
Shri 

L Shri 

H'ari Vishnu Kamath: 
Mohan Swarup: 
Hem Barua: 
Yashpal Singh: 
Kachhavaiya: 

Will the Prime Minister be pleased 
to state: 

(a) whether the joint survey of 
Berubari has been completed; and 

(b) whether there has been unani-
mous agreement on this with 
Pakistan? 

The Minister of State In the MInJs-
try of External Affairs (ShrimaU 
Lakshml Menon): (a) No, Sir. 

(b) Does not arise. 
Shri S. M. Banerjee: In view of 

the recent developments on our 
borders and the attitude of Pakistan, 
may I know whether the Government 
of India wiil rcvise their decision and 
not hand over those territories and 
those people for further slaughter? 

Shrimati Lakshmi Menon: Now the 
mattcr is sub-judice because, the local 
people have sent an appeal, and I do 
not think we should discuss that at 
al1 here. 

Mr. Deputy-Speaker: It is aub-
judice. 

Shri S. M. Banerjee: A general 
survey is going on. I am not speak-
ing on the merits of the case. In view 
of the arrogant attitude of Pakistan, 
I want to know whether the Govern-
ment of India are going to revise or 
change their policy. 

Mr. Deputy-Speaker: The Minister 
has already said that it i', sub_judice. 
If you have any other question, you 
may ask. 

Shri S. M. Banerjee: They have 
already taken a decision. Now, 

~  of the change in the attitude 
of Pakistan. will they revise their 
policy? 

Mr. Deputy-Speaker: That can be 
taken up after the decision of the 
High Court. Have you any other 
question? 

Shrimati Lakshmi Menon: We have 
already taken a decision about the 
division of Berubari. There is no 
question of changing our decision. 

WRI'ITEN ANSWERS TO 
QUESTIONS 

Recall of Indian Continll"ent from ~ 

{ Shri Nambiar: 
"268. Shri Yashpal Sinll"h: 

Will the Minister of Defence be 
pleased to state: 

(a) whether Government 
decided to withdraw our 

have 
Armed 




